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 Twelfth  Loksabha

 Session  :  2
 Date  :  04-07-1998

 Participants  :  Kailasho  Devi  Prof.(Smt.

 >

 Title  :  Demands  to  look  into  the  detriorating  law  and  order  situation  in  Haryana  and  need  to  direct  the  State
 Government  to  fullfil  the  demands  of  nurses  on  strike.

 SHRIMATI  KAILASHO  DEVI  (Kurukshetra)  :  Mr.  Speaker,  Sir,  through  you,  I  want  to  draw  the  attention  of

 the  hon.  Prime  Minister  towards  the  deteriorating  law  and  order  situation  in  Haryana  State  and  failure  of

 the  present  State  Government  to  tackle  this  situation.  The  innocent  farmers  were  agitating  peacefully  at

 Satnali  and  Madioli  in  Haryana  for  their  just  demands.  They  were  shot  dead.

 [English]

 SHRI  SURENDER  SINGH  (Bhiwani)  :  Law  and  order  is  a  State  subject.

 MR.  SPEAKER :  ।  have  allowed  her  to  speak.  Please  take  your  seat.

 (Interruptions)

 [Translation]

 SHRIMATI  KAILASHO  DEVI  :  Mr.  Speaker,  Sir,  those  agitating  farmers  were  shot  dead  but  no

 enquiry  was  done.  They  have  been  implicated  in  false  cases.  The  farmers  and  their  families  are  on  the

 verge  of  starvation.

 SHRI  SURENDER  SINGH :  Mr.  Speaker,  Sir,  what  the  hon.  Member  is  saying  15  not  correct.

 [English]

 MR.  SPEAKER :  Nothing  will  go  on  recored  except  what  Shrimati  Kailasho  Devi  is  saying.

 (Interruptions  )*

 [Translation]

 SHRIMATI  KAILASHO  DEVI  ;  Mr.  Speaker,  Sir,  the  law  and  order  situation  in  Haryana  has  worsened.

 In  Bahadurgarh,  girls  aged  between  6  to  11  years  were  raped  and  their  dead  bodies  cut  to  pieces  were

 thrown  off.

 Mr.  Speaker,  Sir,  I  want  to  remind  through  you  that  the  incident  of  'draupadi  Cheer  Haranਂ  led  to  the

 battle  of  'Mahabharta'  and  now  the  same  sort  of  innumerable  incidents  of  'Cheer  Haranਂ  are  taking  place  in

 Haryana.  Why  the  hon.  Member  of  this  House  are  not  agitated  over  such  incidents?  Hundreds  of  Draupadis

 (women)  are  being  subjected  to  humiliation  today.

 Mr.  Speaker,  Sir,  the  nurse  are  on  strike  for  the  last  one  and  half  months.  They  are  pressing  for  their  just
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 demands...(Interruptions)

 [English]

 MR.  SPEAKER :  Please  take  your  seat.  I  have  allowed  her.  Madam,  please  complete  now.

 (Interruptions)
 '  Not  Recorded.

 SHRIMATI  KAILASHO  DEVI  :  Mr.  Speaker,  Sir,  nursesਂ  strike  has  been  going  on  for  last  one  and  a

 half  months  but  the  Central  Government  is  not  compelling  the  State  Government  to  pay  heed  to  the

 demands  of  the  nurses.  Nurses  save  the  lives  of  the  patients  giving  them  the  affectionate  care  of  a  mother

 and  a  sister.  They  can  even  dislodge  a  Government  run  by  persons  like  Duryodhan  and  Ravana  to  get  their

 legitimate  demands  accepted  with  the  strength  of  'Ranchandi'.  So,  the  Central  Government  should  compel
 the  State  Government  to  accept  their  legitimate  demands...(Interruptions)

 [English]
 MR.  SPEAKER  :  Shri  N.  Bhaskara  Rao.  (Interruptions)

 MR.  SPEAKER :  Nothing  will  go  on  record  except  what  Shri  N.  Bhaskara  Rao  is  saying.

 (Interruptions)  *

 [Translation]

 SHRiMATI  KAILASHO  DEVI  :  Mr.  Speaker,  Sir,  Kurukshetra  is  my  Parliamentary  Constituency  where

 Police  is  acting  with  a  retaliatory  motive  ...(Interruptions)

 [English]
 MR.  SPEAKER  :  Nothing  will  go  on  record.  (Interruptions)!
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